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STATE CONSUMER DISPUTES REDRESSAL COMMISSION, UP
C-1 Vikrant Khand 1 (Near Shaheed Path), Gomti Nagar Lucknow-226010

First Appeal No. A/2005/177
( Date of Filing : 03 Feb 2005 )
(Arisen out of Order Dated in Case No. of District State Commission)

1.LIC
a Appellant(s)
Versus
1. Smt. Shanti Singh
a Respondent(s)
BEFORE:
HON'BLE MR. SUSHIL KUMAR PRESIDING MEMBER
HON'BLE MRS. SUDHA UPADHYAY MEMBER
PRESENT:

Dated : 05 Jul 2024
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